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ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF NEW DELHI BENCH OF
THE NATIONAL COMPANY LAW TRIBUNAL ON 28.07.2016 AT 10.30 A.M

NAME OF THE COMPANY: M/s Sh. Anurag Kandelwal Vs. M/s. Wood Barn Impex Pvt.
Ltd.& ors.

SECTION OF THE COMPANIES ACT: 397/398
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ORDER

Ld. Counsel for the petitioner has pointed out that in\ sntories filed
by the respondents with the Bench Officer are incomplete. None is present
on behalf of the respondents. With the reconstitution of the earlier
Company Law Board to NCLT, it would be expedient to put the
respondents to notice through counsel.

2. Tocome up on 10.08.2016 at 10.30 a.m.
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